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Supreme Court [58]

A. Arun v. Varsha Sharma, (Vikram Nath, R. Mahadevan and Aparesh Kumar Singh, JJ.), 2026 SCC
OnLine SC 2309

Abdulsab v. Union of India, (Bela M. Trivedi and P.S. Narasimha, JJ.), 2024 SCC OnLine SC 6579
Ajay Kumar Jain v. State of U.P., (Vikram Nath and Sanjay Karol, JJ.), 2024 SCC OnLine SC 6562

Akanksha Devi v. State of U.P., (Aravind Kumar and Vipul M. Pancholi, JJ.), 2026 SCC OnLine SC
2310

Akash Ahirwar v. State of M.P., (J.B. Pardiwala and K. Vinod Chandran, JJ.), 2026 SCC OnLine SC
2305

Amar Yadav v. State of Bihar, (Hrishikesh Roy and P.K. Mishra, JJ.), 2024 SCC OnLine SC 6578

Ayush Agarwal v. Jaypee Infratech Ltd., (Sanjiv Khanna and Sanjay Kumar, JJ.), 2024 SCC OnLine
SC 6591

Bahadur Singh v. ICICI Lombard General Insurance Co. Ltd., (Hima Kohli and Ahsanuddin
Amanullah, JJ.), 2024 SCC OnLine SC 6559

Balakrishnan Periasamy Pillai v. Union of India, (Vikram Nath and Sanjay Karol, JJ.), 2024 SCC
OnLine SC 6577

Debrata Mondal v. State of W.B., (C.T. Ravikumar and Rajesh Bindal, JJ.), 2024 SCC OnLine SC
6581

Dharmin Bai Kashyap v. Babli Sahu, (Bela M. Trivedi and S.V.N. Bhatti, JJ.), 2024 SCC OnLine SC
6571

Doliara Bibi v. State of W.B., (Bela M. Trivedi and Prasanna B. Varale, JJ.), 2024 SCC OnLine SC
6569

Dondaicha Varwade Municipal Council v. Natwarlal Dhanjibhai Vora, (Sanjiv Khanna and S.V.N.
Bhatti, JJ.), 2023 SCC OnLine SC 2769

Federation of Medical & Sales v. Union of India, (Dr D.Y. Chandrachud and Surya Kant, JJ.), 2022
SCC OnLine SC 2608

Federation of Medical & Sales v. Union of India, (Vikram Nath and Sandeep Mehta, JJ.), 2025 SCC
OnLine SC 3843

Federation of Medical & Sales v. Union of India, (Vikram Nath and Sandeep Mehta, JJ.), 2025 SCC
OnLine SC 3844

Federation of Medical & Sales v. Union of India, (Vikram Nath and Sandeep Mehta, JJ.), 2026 SCC
OnLine SC 2301

Federation of Medical & Sales v. Union of India, (Vikram Nath and Sandeep Mehta, JJ.), 2026 SCC
OnLine SC 2302

Federation of Medical & Sales v. Union of India, (Vikram Nath and Sandeep Mehta, JJ.), 2026 SCC
OnLine SC 2303

Hanef Kharsani v. Union of India, (B.V. Nagarathna and Augustine George Masih, 1J.), 2024 SCC
OnLine SC 6585

Hanuman Prasad v. State of Rajasthan, (J.B. Pardiwala and K. Vinod Chandran, JJ.), 2026 SCC
OnLine SC 2304

Hero Investcorp (P) Ltd. v. V.R. Holdings, (Dr D.Y. Chandrachud, C.J. and J.B. Pardiwala and Manoj
Misra, JJ.), 2024 SCC OnLine SC 6558
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In Re: Termination of Civil Judge, Class-1I (Jr. Division) M.P. State Judicial Service, In re, (B.V.
Nagarathna and Sanjay Karol, JJ.), 2024 SCC OnLine SC 6557

Indadul Shah v. State of W.B., (P.S. Narasimha and Aravind Kumar, JJ.), 2024 SCC OnLine SC 6583
Ismaul SK v. State of W.B., (Abhay S. Oka and Ujjal Bhuyan, JJ.), 2024 SCC OnLine SC 6551

M. Raveendran v. State, (Dr D.Y. Chandrachud, C.J. and Sanjiv Khanna and B.R. Gavai, JJ.), 2024
SCC OnLine SC 6561

Mahesh Sharma v. Siyamati Devi, (Vikram Nath and Sanjay Karol, JJ.), 2024 SCC OnLine SC 6565
Mithun SK v. State of W.B., (J.K. Maheshwari and Sanjay Karol, JJ.), 2024 SCC OnLine SC 6590

Mohd. Farook Usman Gani v. State of Gujarat, (Aniruddha Bose and Sanjay Karol, 1J.), 2024 SCC
OnLine SC 6554

Najrul Islam v. State of W.B., (Hrishikesh Roy and P.K. Mishra, JJ.), 2024 SCC OnLine SC 6552

Nandalal Mondal v. State of W.B., (Surya Kant and K.V. Viswanathan, JJ.), 2024 SCC OnLine SC
6553

Navshakti Industries (P) Ltd. v. Union of India, (Sanjay Karol and Sanjay Kumar, JJ.), 2024 SCC
OnLine SC 6568

Nijam Sheikh v. State of W.B., (B.V. Nagarathna and Sanjay Karol, JJ.), 2024 SCC OnLine SC 6586

P C Financial Services (P) Ltd. v. Enforcement Directorate, (Sanjay Kishan Kaul and Ahsanuddin
Amanullah, JJ.), 2023 SCC OnLine SC 2767

Parveen Kumar v. Export Inspection Council, (Hima Kohli and Ahsanuddin Amanullah, 1J.), 2024
SCC OnLine SC 6570

Piyush v. State of Maharashtra, (B.V. Nagarathna and Manmohan, JJ.), 2026 SCC OnLine SC 2308

Purna Chandra Singh v. Sanatan Singh, (Vikram Nath and Sanjay Karol, JJ.), 2024 SCC OnLine SC
6564

Pushpa v. Union of India, (Vikram Nath and Sanjay Karol, JJ.), 2024 SCC OnLine SC 6566

Raisuddin Malik v. State (NCT of Delhi), (Vikram Nath and Sanjay Karol, JJ.), 2024 SCC OnLine SC
6576

Ramkishan Digambar Jadhav v. State of Maharashtra, (Sandeep Mehta and D.K. Upadhyaya, 1J.),
2026 SCC OnLine SC 2307

Ripon Seikh v. State of W.B., (Hrishikesh Roy and P.K. Mishra, JJ.), 2024 SCC OnLine SC 6587
Saddam Hossain v. State of W.B., (Hrishikesh Roy and P.K. Mishra, JJ.), 2024 SCC OnLine SC 6589
Saiful Islam v. State of W.B., (Hrishikesh Roy and P.K. Mishra, JJ.), 2024 SCC OnLine SC 6580
Saniya Bibi v. State of W.B., (Hrishikesh Roy and P.K. Mishra, JJ.), 2024 SCC OnLine SC 6588

Sanjay Kumar Graykar v. State of Chhattisgarh, (Aniruddha Bose and Sanjay Kumar, JJ.), 2024 SCC
OnLine SC 6574

Sanjay Kumar Tiwari v. State, (Sanjiv Khanna and Dipankar Datta, JJ.), 2024 SCC OnLine SC 6555

Santosh Kumar v. State of Bihar, (P.S. Narasimha and Aravind Kumar, JJ.), 2024 SCC OnLine SC
6575

SK. Nasiruddin v. State of W.B., (P.S. Narasimha and Prasanna B. Varale, JJ.), 2024 SCC OnLine SC
6582

State v. Shiva Krishna, (Abhay S. Oka and Ujjal Bhuyan, JJ.), 2024 SCC OnLine SC 6560
Subhashri Das v. State of W.B., (C.T. Ravikumar and Rajesh Bindal, JJ.), 2024 SCC OnLine SC 6556
Sunil Jain v. CIT, (B.V. Nagarathna and Ujjal Bhuyan, JJ.), 2024 SCC OnLine SC 6572
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Surendra Manjhi v. Union of India, (Vikram Nath and Aparesh Kumar Singh, JJ.), 2026 SCC
OnLine SC 2306

T.N. Generation & Distribution Corpn. Ltd. v. PTC India Ltd., (Dr D.Y. Chandrachud, C.J. and J.B.
Pardiwala and Manoj Misra, JJ.), 2024 SCC OnLine SC 6584

T.P Unnikrishnan v. V. Vikraman Nair, (Vikram Nath and Sanjay Karol, JJ.), 2024 SCC OnLine SC
6563

Tinku v. State of U.P., (Bela M. Trivedi and Prasanna B. Varale, JJ.), 2024 SCC OnLine SC 6573
Union of India v. M. Siddaraj, (Krishna Murari and Sanjay Kumar, JJ.), 2023 SCC OnLine SC 2768
Union of India v. M. Siddaraj, (Sanjiv Khanna and Sanjay Kumar, JJ.), 2024 SCC OnLine SC 6592

Uttar Haryana Bijli Vitran Nigam Ltd. v. Vivek Gupta, (Sanjay Karol and Sanjay Kumar, JJ.), 2024
SCC OnLine SC 6567

Allahabad High Court [278]
Aadya Das v. State of U.P., (J.J. Munir and Vivek Saran, JJ.), 2026 SCC OnLine All 40626
Aakash v. State of U.P., (Rajeev Singh, J.), 2026 SCC OnLine All 40550
Aarzoo v. State of U.P., (Nand Prabha Shukla, J.), 2026 SCC OnLine All 40405
Aashu v. State of U.P., (Nand Prabha Shukla, J.), 2026 SCC OnLine All 40402
Abdul Salam v. State of U.P., (Rajnish Kumar and Babita Rani, JJ.), 2026 SCC OnLine All 40562
Abdul Sattar v. State of U.P., (Nand Prabha Shukla, J.), 2026 SCC OnLine All 40374
Abhay Raj Singh v. State of U.P., (Chandra Kumar Rai, J.), 2026 SCC OnLine All 40617

Abhishek Kumar Dube v. State of U.P., (Arun Kumar Singh Deshwal, J.), 2026 SCC OnLine All
40547

Abhishek v. State of U.P., (Deepak Verma, J.), 2026 SCC OnLine All 40459
Abhishek v. State of U.P., (Nand Prabha Shukla, J.), 2026 SCC OnLine All 40406
Abubakar v. State of U.P., (Tej Pratap Tiwari, J.), 2026 SCC OnLine All 40364

Aditya Singh v. Union of India, (Shekhar B. Saraf and Abdhesh Kumar Chaudhary, JJ.), 2026
SCC OnLine All 40631

Aditya Yadav v. State of U.P., (Jai Prakash Tiwari, J.), 2026 SCC OnLine All 40529
Aftab v. State of U.P., (Nand Prabha Shukla, J.), 2026 SCC OnLine All 40391

Ajay Maurya v. State of U.P., (Prashant Mishra-I, J.), 2026 SCC OnLine All 40423
Ajay v. State of U.P., (Nand Prabha Shukla, J.), 2026 SCC OnLine All 40366

Ajit Gautam v. State of U.P., (Chawan Prakash, J.), 2026 SCC OnLine All 40458
Akil Khan v. State of U.P., (Chawan Prakash, J.), 2026 SCC OnLine All 40447

Ali Kureshi v. State of U.P., (Chawan Prakash, J.), 2026 SCC OnLine All 40457

Alok Kumar Sharma v. State of U.P., (Abdul Moin and Pramod Kumar Srivastava, JJ.), 2026 SCC
OnLine All 40573

Alok Kumar Singh v. State of U.P., (Nand Prabha Shukla, J.), 2026 SCC OnLine All 40395
Alok Sinha v. State of U.P., (Anish Kumar Gupta, J.), 2026 SCC OnLine All 40588

Amir Ahmad v. State of U.P., (Nand Prabha Shukla, J.), 2026 SCC OnLine All 40414
Amir Ali v. State of U.P., (Chawan Prakash, J.), 2026 SCC OnLine All 40438
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Anar Devi v. State of U.P., (Mahesh Chandra Tripathi and Kunal Ravi Singh, JJ.), 2026 SCC
OnLine All 40627

Anar Singh v. State of U.P., (Nand Prabha Shukla, J.), 2026 SCC OnLine All 40377

Anil Kumar v. State of U.P., (Prashant Mishra-1, J.), 2026 SCC OnLine All 40422

Anil Kumar v. State of U.P., (Prashant Mishra-1, J.), 2026 SCC OnLine All 40426

Anil Yadav v. State of U.P., (Avnish Saxena, J.), 2026 SCC OnLine All 40501

Anita Kumari v. State of U.P., (Rajnish Kumar and Babita Rani, JJ.), 2026 SCC OnLine All 40563
Anita v. State of U.P., (Arun Kumar Singh Deshwal, J.), 2026 SCC OnLine All 40507

Anjali Tiwari v. State of U.P., (Abdul Moin and Pramod Kumar Srivastava, JJ.), 2026 SCC OnLine
All 40572

Ankesh v. State of U.P., (Ajay Bhanot and Divesh Chandra Samant, JJ.), 2026 SCC OnLine All
40552

Ankur Dixit v. State of U.P., (Nand Prabha Shukla, J.), 2026 SCC OnLine All 40383

Anmol Ratan v. State of U.P., (Mahesh Chandra Tripathi and Kunal Ravi Singh, JJ.), 2026 SCC
OnLine All 40599

Anoop v. State of U.P., (Nand Prabha Shukla, J.), 2026 SCC OnLine All 40386
Anuj Rana v. State of U.P., (Prashant Mishra-I, J.), 2026 SCC OnLine All 40424
Arjun Singh v. State of U.P., (Jai Prakash Tiwari, J.), 2026 SCC OnLine All 40515

Arpit Agrawal v. State of U.P., (Ajay Bhanot and Divesh Chandra Samant, JJ.), 2026 SCC OnLine
All 40557

Arun v. State of U.P., (Vivek Varma, J.), 2026 SCC OnLine All 40527
Arvind Kumar Singh v. State of U.P., (Jai Prakash Tiwari, J.), 2026 SCC OnLine All 40537

Ashok Kumar Tripathi v. State of U.P., (Mahesh Chandra Tripathi and Kunal Ravi Singh, JJ.),
2026 SCC OnLine All 40625

Ashok Singh v. State of U.P., (Arun Kumar Singh Deshwal, J.), 2026 SCC OnLine All 40508
Ashok v. State of U.P., (Nand Prabha Shukla, J.), 2026 SCC OnLine All 40378

Ashutosh v. State of U.P., (Rajesh Singh Chauhan and Ram Manohar Narayan Mishra, JJ.), 2026
SCC OnLine All 40577

Asif'v. State of U.P., (Deepak Verma, J.), 2026 SCC OnLine All 40365

Aslam Ali v. State of U.P., (Deepak Verma, J.), 2026 SCC OnLine All 40352

Avadhesh Kumar v. State of U.P., (Chawan Prakash, J.), 2026 SCC OnLine All 40439
Avnish Agarwal v. State of U.P., (Nand Prabha Shukla, J.), 2026 SCC OnLine All 40474
Avnish Kumar v. Union Bank of India, (Dinesh Pathak, J.), 2026 SCC OnLine All 40609
Awadhesh Dubey v. State of U.P., (Sandeep Jain, J.), 2026 SCC OnLine All 40555

Azeem Khan v. State of U.P., (Arun Kumar Singh Deshwal, J.), 2026 SCC OnLine All 40509

Babu Ram Tyagi v. Ghaziabad Development Authority, (Anil Kumar-X, J.), 2026 SCC OnLine All
40589

Bahadur v. State of U.P., (Chandra Kumar Rai, J.), 2026 SCC OnLine All 40616
Balkishan Sharma v. State of U.P., (Santosh Rai, J.), 2026 SCC OnLine All 40487
Bhadur Singh v. State of U.P., (Chawan Prakash, J.), 2026 SCC OnLine All 40462
Bheemsen v. State of U.P., (Praveen Kumar Giri, J.), 2026 SCC OnLine All 40586
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